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waive the loans. Sir, it must be on record. ... (Interruptions)...

MR.DEPUTY CHAIRMAN: Fine. ... (Interruptions)... Now, Zero Hour submissions.
Shrimati Viplove Thakur.

MATTERS RAISED WITH PERMISSION

11l treatment and abuse of girls brought for marriage in certain

States with low female ratio
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SHRI ANAND SHARMA (Himachal Pradesh): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I also associate myself with

the issue raised by the hon. Member.

SHRIMATI KAHKASHAN PERWEEN (Bihar): Sir, I also associate myself with

the issue raised by the hon. Member.

DR. NARENDRA JADHAV (Nominated): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRI K.T.S. TULSI (Nominated): Sir, I also associate myself with the issue raised
by the hon. Member.

SHRI SWAPAN DASGUPTA (Nominated): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRI AHAMED HASSAN (West Bengal): Sir, I also associate myself with the

issue raised by the hon. Member.

SOME HON. MEMBERS: Sir, we also associate ourselves with the issue raised by
the hon. Member.

MR. DEPUTY CHAIRMAN: Time over. All are supporting. Naqviji, youtake a

note of this. It is a serious issue. Now, Dr. Sanjay Sinh.

Need to tackle the problem of floods in the State of Assam
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